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No. 1007] NEW DELHI, FRIDAY, FEBRUARY 27, 2026/PHALGUNA 8, 1947
s TREgT S TSR {1

T2 faeett, 27 w2asT, 2026

FLIT. 1051 (37).—Fes1T THTE, TET TAFT AfAFTT 1956 (1956 1 48) (5ror =08 zo=
THET Sh ATTHAH Fgl TAT &) T &7 3F il IT-GTT (1) TR T& AHAT HT TN FXd gU, Tg THTETT
BT ST & TTq o6 g ag & 92 e § RAEE weER-acasie-arsdaE ¥ fSetl-ae @< i
T F.UHA. BT T\ % 90 TP TS 0.3 B E-aed Sie-aTsaTd & eI gq
.. 54.5 ¥ F6.51. 59.725 T& & -GUE & [HHIU (TS H0/USE LNee Aigd 6-a FT I A1),
LA, T AT TATAT o6 AT TATSA 6 (10 ag I Tutera g fSraepr fera auie = o= & a7
AT &, UHT S T TSI e o6 STq ML ol AT FeadT 5l

Tl |l =Ah, ST 3 9 | Faaa g, S AT aw 6 g 37 it 3T-a1T (1) F e @i
TSI 6 T TRt 1 o STINT 92 TSI § T STTEHEAT 6 TH1e il arg o SHi & & Hiae st
AT Tohe T THAT |

UHT ST SATTT T ISR, SrATq STt Totea ATy, 97 &l forfaa &9 § Y&qa l STt
T T IAF AUTT ATAFRAT T SITUr 3 |y aridam<r, smafxrwar &1 sFrg =9 7 37 B B
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AT FIRT A ST T FTEL ST AT UHT AT 61 GAATS o6 TAT AT UHT S S FLeA 6 T47q, A<
Fre 2l, IS8 qer| TTelr aeas q9=A, QT FIT AT a7 AT &l AT HL Tl T SAATATT HiT

THT|

I At T AT 3T T IT-AT (2) F N weArw wrferswr g Ry A #wre oft swaer

sfaw grm

T ATTLAAT F A A AT A F @R AT qT A FAT THIFRT F IF Fraad |

Iqs g 3T 3T (Raag et grer Adverr o s #ekar 2

ALIAT

FRATIT ST F T et § FlRTae-aeawie-arsa¥ & e -ae e TaE 9 %, TH. R [{ffay s
T& AT T TSR .0, FOREIR-aed e-aTe e & faearasa gg .8, 54.5 9
.41, 59.725 7% ¥ y[-@ve F AT Sl it W AT FCHAAT AR AT HL=AT Al A &7 39ie |

ST T ATH: gIRATOT S wram: T8

EALED qaeTo gedT JRA R TR | A HT IR || T FT e kIR ER T

HET (eI TohT) (FFR)

1 2 3 4 5 6

AT T ATH: Tg
UEKEIKICHRETE]
1 10//15/1/2 min  |[f&<fr FO 0.0784 (Z%4% ) 0.0784
2 35//6/1 min IGEl Fr 0.0151 (F%aT) 0.0151
3 48//14/1min EEi F 0.0708 (F%a7 ) 0.0708
4 48//17/1/1min IGEl Fr 0.0405 (%77 ) 0.0405
5 48//17/2/2min BEL i 0.0733 (FaT) 0.0733
6 48//23 min BELI FO 0.0354 (2%47 ) 0.0354
7 48//24/1 min IGEl F 0.0379 (F%a7) 0.0379
8 48//24/3 min IGEl F 0.0405 (27T ) 0.0405
9 48//25/1 min IREL FO 0.0304 (Z%47 ) 0.0304
10 48//7/2/2 min IGEl F 0.0455 (%37 ) 0.0455
11 52//23 min BEL FO 0.0051 (B%4% ) 0.0051
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12 52//3/1 min IREL Fr 0.0683 (Fa7 ) 0.0683
13 52//4/2 min IGELl FT 0.0683 (277 ) 0.0683
14 52//7/1 min IGEl F 0.0177 (%37 ) 0.0177

Total 0.6272

[®T. F. NHAI/CMU/MTR/BM/DND-FBD-Bypass/LA/2018/D-50216/3A]
g FHE, ATeE

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 27th February, 2026

S.0. 1051(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/ Six lane with paved shoulder/ Six laning etc.,), maintenance, management and operation in respect of the
stretch of land from Km 54.5 to Km 59.725 of the New National Highway extension of DND-Faridabad-Ballabgarh-
Bypass junction with Delhi-Vadodra EXpressway near KMP interchange in the strecth of land in the district of Nuh in
the state of HARYANA, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, District Revenue Officer, Nuh in
writing and shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of
being heard, either in person or by a legal practitioner, and may, after hearing all such objections and after making
such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the
objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be
final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling respect of the stretch of land
from Km. 54.5 to Km. 59.725 of the New National Highway extension of DND-Faridabad-Ballabgarh-Bypass
junction with Delhi-Vadodra EXpressway near KMP interchange in the stretch of land in the district of Nuh in
the state of HARYANA.

State: HARYANA District: Nuh
SI. No. Survey/Plot Number Type of Land Nature of Land Area Area
(in Local Unit) (in Hectares)
1 2 3 4 5 6
Taluk: Nuh
Village: Kiranj
1 10//15/1/2 min Private Agriculture 0.0784 (Hectare ) 0.0784
2 35//6/1 min Private Agriculture 0.0151 (Hectare ) 0.0151
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3 48//14/1min Private Agricultural 0.0708 (Hectare ) 0.0708
4 48//17/1/1min Private Agricultural 0.0405 (Hectare ) 0.0405
5 48//17/2/2min Private Agricultural 0.0733 (Hectare ) 0.0733
6 48//23 min Private Agricultural 0.0354 (Hectare ) 0.0354
7 48//24/1 min Private Agricultural 0.0379 (Hectare ) 0.0379
8 48//24/3 min Private Agricultural 0.0405 (Hectare ) 0.0405
9 48//25/1 min Private Agricultural 0.0304 (Hectare ) 0.0304
10 48//7/2/2 min Private Agriculture 0.0455 (Hectare ) 0.0455
11 52//23 min Private Agriculture 0.0051 (Hectare ) 0.0051
12 52//3/1 min Private Agricultural 0.0683 (Hectare ) 0.0683
13 52//4/2 min Private Agricultural 0.0683 (Hectare ) 0.0683
14 52//7/1 min Private Agricultural 0.0177 (Hectare ) 0.0177

Total 0.6272

[F. No. NHAI/CMU/MTR/BM/DND-FBD-Bypass/LA/2018/D-50216/3A]
SHAIKH AMINKHAN, Director
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